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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE

WEST DISTRICT, TIS HAZARI COURTS, DELIII

5 5313 09 JuL 2ulo

/Genl./Circulation/West/THC/2026 Dated, Delhi the

2]

Sub:- Regarding removal/suspension of Advocates.

No.

Forwarded copy of Endorscment Letter No. 52295-425/Genl./Misc./Circulation/2026 dated
07.07.2026 reccived along with its enclosures ie. a copy of Letter bearing Ref. No.
Verification/141/298/2026 dated 10.06.2026 bearing Diary No. 5078 dated 16.06.2026 {Office of the
Principal District & Sessions Judge (Headquarters), Tis Ilazari Courts, Dclhi} and copy of Removal
Notification bearing No. 03 of 2026 dated 01.06.2026 of Col. Arun Sharma (Retd.), Honorary
Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi —
110049, on the subject cited above, from Sh. Rakesh Pandit, Ld. Officer Incharge, Generai Branch,
Central District/Ld. District Judge (Commercial Court) - 13, Tis Hazari Courts, Delhi for information

and compliance/necessary action to:-

1. All the Ld. Judicial Officers of West District, Tis Hazari Courts, Delhi.
~"The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request lo direct the
concerned dealing Officer/Official to upload the same on Centralized Website of Delhi District
Courts as well as on the Website of West District.
3. PS. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
4. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on
LAYERS.

'
A !
\y‘\ ﬂ‘f‘“"%n -
(Harish Kumar)
District Judge (Commercial Court) — 04/
Officer Incharge General Branch,

West District, Tis Hazari Courts, Delhi
Enclosure:- As above.



OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE [HQs): DELH! ¢
WA C— Yy 5 ]
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No. /Genl./Mlsc./Circulation/Z025 Dated, Delhi the Jil

————

Sub:. Regarding remaval/suspension of Advocates,

Forwarded 2 copy of the Notification bearing Ref. No. Verification/141/298/2026 dated
10.06.2026 and this office bearing diary No. 5078/8 dated 16/06/2026 received from Col. Arun

Sharma (Retd.}, Honorary Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel

Gaon Marg,

& w N

Lnel. As above

New Delhi-110049, for information and necessary action to:-

All the Ld. Principal District & Sessions Judges, Delhi/New Delhi.

The Ld. Principal ludge, Family Courts {HQs), Dwarka Courts, Delhi.

All the Ld. tudicial Officers posted in Centrai-District, Tis Hazar] Courts Delhi,

The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request to
upload the same on the Website of Dalhi District Courts as gerrule,

Dealing official for uploading the same on Centralized Website through LAYERS as per
rules,

PS tolLd. Principal District & Sessions Judges {HQs), belhl for infarmation,

(Rakesh Pandit)

Officer In-Charge, General Branch, {C)/
District Judge Commercial Court-13,
Tis Hazari Courts Delhi.
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, Phone : +91-11-41752340, 45503795
e E-mait ;91-11-45}6?3739. 43550586
anchie -mail ; arcounciodelhi@rediﬂmaﬂ.com
‘4\-\»" Web. s www.delhibarcouncil.com
BAR COUNCIL OF DELHI
(Statutory Body Constltuted under the Advocates Act, 1961)
248, Siri Fort Institutional Area, Khef-_l':‘,a?b}h}llérg-, New Delhis110 049
ERRLE P
Ref NoVerification/141/298/2026 PG =3 0) Dated ; 70 Jun 2026
s — Dasanieield
s

The Principal District & Session Jugd
Room No. 204, §
Tis Hazari Courts, E "
Delhi-110054 ER - ﬁ-é ‘

REMOVAL NO TIFICATION No. 03 of 2028 4t 01.06.2028
Name of Advocate’s Removed from the Roll of Bar council of Dalhi
due to their L I.B /Graduaﬂon Deagree/Marks Sheet reported to be Fake/Forged
by thelr concernad Universitios

Bar Council of Dejki Removal Nolification No. 03 of 2026 ot 01.06.2026 is submitted
herewith for your information please,

Sir,

Thanking you,
Sharma (Retd)
. Secretary
Bar Councif of Dethi
e
(Ex-Subedar DK, Sharma)
Prep and Checked By
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B.O. : 1-F, Lawyers' Chambers, High Court of Delhi, New Delhi-110 003 Ph.- 011-23387701




0l Aryun Starma (Retd)
SECRETARY
BAR Counery, op DELg:

26, Sirj Fort Inslitutian,

8622143935
Prone 011-45603?35‘ 43559585
Direct :011-45603739

ir: barcouncffofdama@reuitfmaﬂ c
e 3 www.durhibarcouncil.com

Raf Wa-iﬁcaaanﬂﬂ/aco/aa/zazs Dated . .91 Jun 2026 .

1, it is herepby hotified for general information that, under the Provigy 9f Section 26(1) of the
Advocates Act, 1961 Orders Passed by the Sub-Cammictee of the Bar Council of Indig on the dates qe
mentioneg below, ang ratified by the Genera} Councyy of the Bar Councyr of Indiq, hanme of the under

Hari Om Gautam
(Enroiment No —D/EOG/ZDOBJ
S/o Sh, Ghashi Rarg Gautam
House No, 40 B, Pktiv

Mayur Vihar, Delhi-93

(Mab - 9810057143}

Mr. Hari 0 Gautam,
{Enrolment Ng -D/606/2008J

/o 5h. Ghash; Ram Gautam

House Ng, B-152, Sectar 14, NOIDA
Mayur Vihar, Delhi-91

fMob - 9810057143)

Mr. Sandeep Kumar Dubey,
(Enrolment No -D/754/2014J
S/0 Sh. Nand Kishore Dubay

GF, jain Park, Uttam Nagar,
New Delhi.59
(Mob - 7836999015)

{Ex-Sup edar D.i Sharm q)
Prep & cpy ecked 3y

of Name
Roll of By Council o Delhi
Bar Covneg Sf India S -Committee
Order dateg 01.04.202¢5 and Ratifjaq
by the Generap Councit of the Bar

Council of Indig gn 23.04.2026 by

Removaf Froceedfngs No. 51/2024,




Mob. 9622143939
Phona : 01145603735, 43559588
Direct - 01 1-45603739

E-mait barcouncllc!del‘hi@rediffmaal.con
Web | www dethibarcouncit. cgm

€0 Amin Sharmg {Ratd))
g SECRETARY
BAR Councn, OF DELyy

Ly Y e
& P L k- .;.-Ln‘-!_:.!::f..;.
{Statutory Body Constituted under the Advocates Act, 1861)
218, Siri Fort Institutionay Area, Khel Gaon Marg, New Deln-11g 045

Rel No. . 2

ouncil of Beflii REMOVAL NOTIFICATION Mo 034 26 4
Name of Ady Authority for Remava) af
Name from gopt of Bar

Louncil of Delhy
Bar  Coungj of India  Sub.
Committee Order  duteq
01.64.2026 ang Ratified by the
General Counciy of the Bar
Council of Indig on 23.04.2026
by Remoyal Proceedings po,
36/2025.

Sh.R. Ganeshraja
(Enr No, D/1144-3/2022]
House No, /2/3, Sanbhaiviiaj,
Thazhakudy post, kg Dist.

Tamil Nady (Mob- 7598854467)

Sh.R, Ganeshraja .
12 & 13 Block B,S/F Near Transformer,
Saintk Nagar, Uttam Nagar,
New Delhj Mob- 7598854467
Mr. Watson Th
(Enr NO, D/12 102/202z)
S/0 Thankalash ¢
C-115, Kailash Vihar, Kirari
Suleman Nagar, Sultanpuri
-Block, North West Delhi-11008¢
(Mab- 9443446631)

Bar  Councif of India Sup.
Committee Order  dgteq
01.04.2026 ang Ratified by the
General Counci of the Bar
Council of India on 23.04.202¢
by Removal Proceedings No.
37/202s,

Mr. Watson TD 5/0 Thankajash ¢
R/o 20-128, Alampara Vil
Thrfparappu.Kanyakuman'.
Tam!]nadu-629161

Mr. P. Mari Siva (Enr No. D/1344
S/0 Sh. Parameswaran

House No, 258, Meenatchi Nagar,
2rd street Ponmeni Majn Road, Madural
South Madurai, Tamil Nadu-625014

(Mob- 9087429074)

Mr. P, Mari Slva (Enr No. D/13449/2022J
§/a Sh, Parameswaran

House No, 8-1/146, Ground Fleor, Janakpurij,
Rajput Garden, Delp -110 058

{Mob- 9087429074)

Bar  Counci of India  3suh.
Commitree Order  dated
01.04.2026 ang Ratified by the
General Counci of the Ragr
Council of indig op 23.04.2026

9/2023)

cef4 s Lflarma (Retd)
CereYary

{Ex-Subbdar D,k Sharma)
Prep & Checked By
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Mon. - 56221439039

Phoneg - 011-45603735, 43559588
Direce - 011-45603739

E-mai) . barcouncﬂol’delhr'@redfffmail.c
Web. 'Www.delm'bnrcuuncﬂ.com

¥

Authorigy fal
Name from Roll of By
Councit

Sh. Aishik Chaln-aborty,
{Enr Np, D/3838/2024)
5/0 Sh, Bishwanath Chakrahg,

30/24/1 Attapara Lane, Sithee, Baranagar M),
North 24 Parganag Sinthee,

West Bengal-700050, Aﬁm&iﬂl@gmmmm
(Mob-9033409960)
Sh. Aishik Chakraborly

Room No, 127,Ambedkar Hostel,
Jamia Mifi5 Islamia
ia Naga Si

01042025 and Ratified by
the Genoral o uncil of the g,
Councit of  India on
23.0¢.202¢ by Removqg;
Praceed!ngs No. 46/2025

Arun Sharmg {Retd)
ENTetary

N

{Ex-5) ar DK Sh arngj)
Prap & Checkeq By

1 The I Additiong) Solicitor Genergl of Indfg, Stpreme Coyre of India, Nay, Delhi,
2 The Secretary, Bur Councit of India, 21, po Uuse Avenue, Neyy Delnf

3, The Secretarips of All Bar 4 Ssecfations, Delnr

4, The Secretarigs of All State Bar Counei

5, The Registrar Genergl, Supreme Courtof India, Mgy, Delh

6. The Registror Generg] High Coure of Delhi, New Delni

> L

8,

11, The Secre:am M!nfsay of Law, Justice & Co. Affairs, New Detp;
12 The Commissioney of Police, Now Dejh;

Note - The above nention
all the offices undpr thei,
OR their Notce Board,

ed Authorities are kindpy requested ¢ clrculate the Copy of this notiffeation ¢y
" furisdiction, The Bar Associations are requested ¢ display th1s Notification




